The Paternity and Paternal Benefit Bill, 2025-Introduced

Shrimati Supriya Sule (Baramati): I beg to move for leave to introduce the Bill to
regulate the employment of persons in certain establishments for certain periods
before and after becoming a parent and to provide for paternity and parental
benefit and certain other benefits.
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SHRIMATI SUPRIYA SULE: Sir, I introduce the Bill.



